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BEFORE SHRI MANISH BORAD, ACCOUNTANT MEMBER

Court No. 2
MISCELLANEOUS APPLICATIONS
Sri Appeal Number AY Assessee Bench
1| MA | 27 | PUN| 2026 | 2014-15 J[D] MOHAN HARIBHAU KHEDKAR (E-FILE) SMC
BEFORE SHRI MANISH BCRAD, ACCOUNTANT MEMBER
AND SHRI VINAY BHAMORE, JUDICIAL MEMBER
Court No. 2
F MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY |Assessee Bench
1| va I 17 I PUN| 2026 | 2016-17 E?}F?L(II:\I)ECHRON TECHNOLOGIES PRIVATE LIMITED c

BENCH CANCELLED
THE FOLLOWING MAS ARE ADJOURNED AS DATES MENTIONED

BELOW NO SEPARATE HEARING NOTICE WILL BE ISSUED.
BEFORE SHRI RAMA KANTA PANDA, VICE PRESIDENT
AND MS. ASTHA CHANDRA, JUDICIAL MEMBER

Court No. 1
MISCELLANEOUS APPLICATIONS Adj to
Srl Appeal Number AY Assessee Bench
1| MA| 13 |PUN| 2026 | 2014-15 |[A] NITIN NARAYAN KESKAR A 14.08.2026
2 | MA| 36 |PUN| 2026 | 2016-17 |[A] SANDIP KAILASAPPA LAKADE B 14.08.2026
3| MA| 38 |PUN| 2026 | 2013-14 |[D] CHANDRASHEKHAR BAGADE (E-FILE) A 14.08.2026
4 | MA| 41 |PUN| 2026 | 2012-13 |[A] MRS. ARCHANA ANIL CHECHANI A 14.08.2026
5| MA| 44 |PUN| 2026 | 2013-14 '[:?l]Fl\;V_STECHNOMAHCS UM SRS S YRR (5 B 14.08.2026
6 | MA| 45 |PUN| 2026 | 2020-21 |[D] MOHAN DAGADU CHOUGALE (E-FILE) A 14.,08.2026
7 | MA| 46 |PUN| 2026 | 2017-18 |[A] VIJAY SHRIDHAR WADKAR B 14.08.2026
8 | MA| 47 |PUN| 2026 | 2019-20 }[-{Alll'i_ETE I{g_RgII_\I/E‘NAGARI RS TSR B 14.08.2026
BEFORE SHRI MANISH BORAD, ACCOUNTANT MEMBER
AND MS. ASTHA CHANDRA, JUDICIAL MEMBER
MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY  |Assessee Bench Adjto
MA | 10 |PUN| 2026 | 2020-21 |[D] SANGRAM VISHWASRAO KACHARE (E-FILE) B 14.08.2026
MA | 11 |PUN| 2026 | 2020-21 |[D] SANGRAM VISHWASRAO KACHARE (E-FILE) B 14.08.2026
3 | MA| 34 |PUN| 2026 | 2020-21 |[A] RAMAKANT BABRUWAHAN WAGHCHOURE B 14.08.2026
BEFORE SHRI PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS
Srl Appeal Number AY |Assessee Bench Adj to

1 | MA | 255 | PUN| 2023 | 2015-16 |[A] VEERENDRA GURULINGAPPA MANGALGE (E-FILE) B 14.08.2026

2 | MA | 330 | PUN| 2022 | 2015-16 |[A] VEERENDRA GURULINGAPPA MANGALGE B 14.08.2026

BEFORE MS. ASTHA CHANDRA, JUDICIAL MEMBER
AND DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS

Srl Appeal Number AY Assessee Bench Adj to

1] MA I 284 IPUN] 2023 | 2015-16 |[D] HANUMANT CHANGDEO NAKHATE (E-FILE) A 14,08.2026
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